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Acreage of Land under Tobacco
Cultivation in west Bengsl and
Cooch Behar

6517. SHRIR. N. BARMAN :
SHRI B. K. DASCHOWDHURY:

Will the Minuster of AGRICULTURE
e plessed to swte the total acreage ot land
under tobacco cultivaton in West Bengal
and mn the Distict of Cooch Behar, sepa-
rately during the current year ?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE) :
Area under tobacco for the current year
hgs not yet become avallable from West
Bengal, Area under tobacco during the
year 1971-72 in west Bengal and district
ot Cooch Behar was as follows :—

area 11 hectares
West Bengal 12,100
Cooch Behar 8,900

Central aid for Scheme to set up
Mini~Zoos in Mysore

6518. SHRI C, K. JAFFER SHARIEF.

Wil the Mmster of AGRI-
CULTURE be pleased to siate -

(a) whether the State of Mysore has
approached the Centtral Government for
financial assistance to the maximum extent
of Rs. 84+s lakhs for the scheme of setung
up Mini-Zoos at 16 Centres 1n the State ,
and

(b) if s0, the reaction of Government
heseon ?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(PROF. SHER SINGH) : (a Yes, Sir.

(b) There 18 no scheme 1n this Mmustry
iv the cuntent Plan or the Fifth Five Year
to provide ficancial sssistance to mim
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z00s. 'This has been commuscated )t ¢
Mysore Government.

Bmaport of Dry fish from Bannladesh
6819, SHRI N. TOMBI SINGH

Will the Minister of AGRICULTU! R
be pleased to state :

(a) whether Government are consider-
ing the inclusion of dry fish in the lst ot
smports from Bangaldesh, if so, when the
list 18 likely to be revised ;

(b) whether the Government are awere
that there 13 considerable smuggling activity
i ths item  especially on the borders of
India and Bangladesh, ifs0,the Goverre
ment’s reaction thereto, and

(¢) whether the Government 18 awaie
of the large scale consumption of dry fish
1n the eastern zone, if so, the Government's
policy to meet this demand ?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):

() Import of dmed fresh water fish—
salted or processed—from Bangaladesh has
already been allowed under Public Notice
No. 38/73 dated 20th March, 1973 tssued
by the Minstry of Commerce

(b) Some allegations to this effect have
been recetved. Arrangements have been
made of check smuggling.

(¢) Government 1s aware of this demand
and 1t 18 expected that the inclusion of dried
fish within the scope of the trade arrange-
ments with Bangaladesh will help to meet
the demand
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